Uploading of the information relating to Jurisdiction of the different courts in Chamoli judgeship

Name of the court

Nature of cases

Territorial Jurisdiction

| Subject Matter

(A) District Judge &
Session Judge

Civil

Cricunal

Whole area of the District
Chamoli

Whole area of the Districl
Chamolj

Pecuniary Jurisdiction

Rs. 100001 10 Unlimited in
Regular Suits and cases
under succession act

and 50G1 to 25000 in
2.8.C.C. Suits

1.Repular appeal from the
judgment and decree
passed by Civil Judge
(5.D.) & Civil Judge (3.D.}
in oniginal suits

2.Civil Revision from the
judgment passed by the
JSCC.

3. Misc. Civil Appeal (fom
the order passed by Civil
Judge (5.D.), (J.I).) and
prescribed Authority
4_Motor Accident Claim
Cases.

5. Land Acquisition Cases
6. Guardian & Wards Act
Cases

7. Civil Review Cascs .

§. Other Misc. Cases

1. All type of Sessions
Truai .
2. Cases under N.D.P.S.

‘ACt/§.C. & ST Cases |




1. Appeal against the
judgment passed by the
Magistrate

4.Revision against other
orders passed by the
Magistrate

(B) Chief Judicial
Magistrate , Chamoli /Civil
Judge (S.D)

Criming)

| Crvil

Whote area of the Dis[ﬂ'(;l
Chamols

Whoie area of the Disirict
Chamoli

Rs. 100001 to Unlimited in
Regular Suits and cases
under succession act cases
and 5001 to 25000 in
J.5.C.C. Suits

1L Albype o_f_c_rimj_nal"_." -
‘cases i.e. L.P.C, cases,

Cr.P C. cases Cases uitder
PFA Ac,EC Act NI

I Act, Copyright Act ,

Foreign Act M.V, Act.
Excisc Act, Police Act and
other local Acis

1.Civil Suits .
2.18.C.C. Suits _
3. Cases wnder Succession
Act

4. Exccution Cases

| 3: Other Misc. Cases

© Civil Judge J.DY/
Judicial Magistrate
Karanprayag

Civi

s Whole area of tehsil

Karanprayag and tehsit
Gairsain

Up to Rs. 100000 in
Regular Suils and
succession act cases

and up to 5000 in J S.C.C.

Susts

1. Regular Suits

2. 1.3.C.C. Suits

3. Cases under succession
acl.

4. Execution cases




{ Cnminal Cases

Whole area of tehsi
Karanprayag and Gawsain

" Upto Rs. 100000 0

Regular Suits and
succession act cases

arct up to 5000 in J S.C.C.
Suits

5 Other Misc. Cases

Al type of cruninal cases
e 1P.C. Cases, Ci.PC
Cases and other local act
cases relating 1o tchsil

1. Regular Suits
2.18.C.C. Suits

3. Cases under succession
act.

4. Execution cases

5 Other Misc. Cases

1. All type of crinunal
cases i.e [.P.C. Cases,
Cr.P.C. Cases and other
local act cases relaling 10
tehsil Tharali

(D) Civil Judge (J.D.)/ Civil Wholc area of tehsil
Judicial Magistrate Tharali Tharali
Cnminal Whole area of tehsil
Tharali .
| (F) Civil Judge (J.D.)/ Civil Whole arca of tehsil
Judicial Magistrate Chamoli , Joshimath and
Gopeshwar Pokhari

Up to Rs 100000 in
Regular Suils and
SUCCESSION ACt Cases

and up to 5000 1in JS.C.C.

1. Regular Suits
2.1.8.C.C. Suits ‘
3. Cases under successior |
act :

Suits

4. Execution cases



i
fa

Crimimal

)

Wholé aiea of tehisil
.Pokhari’

5. Cther Misc. Cases"“

o’
1. All type of &iminal
cases i.g, L.P.CrCases,
Cr.P.C. Cages and other,
local aét cases relating to
téhsil Tharali .




